34 Matters raised [RATYA SABHA] with Permission

[Shri Kanakamedala Ravindra Kumar]

With regard to other States also, it is pending. Assam Legislative Council Bill is
pending. The Tamil Nadu Legislative Council Bill, the revised one, is pending. The
Odisha Legislative Assembly has passed a Resolution. It is also pending. Recently,
Andhra Pradesh State Legislative Assembly passed a Resolution to abolish the
Legislative Council on the premise that the matter was referred to the Select Committee
by the hon. Chairman of the Legislative Council, and, since the hon. Chief Minister

does not like it...
MR. CHATRMAN: No mention about the Chief Minister. ... (Interruptions)...

SHRI KANAKAMEDALA RAVINDRA KUMAR: The reason is this. This is not

my statement. ... (Inlerruptions)...
MR. CHAIRMAN: Even if it 1s a fact also. ... (Interruptions)...

SHRI KANAKAMEDALA RAVINDRA KUMAR: It 1s a statement made before the
Assembly. ... (Interruptions)... He does not like it.

MR. CHAIRMAN: You are making out your case. Please focus on that.
...{Interruptions)...

SHRI KANAKAMEDALA RAVINDRA KUMAR: So, I appeal to the Union
Government to frame a national policy with regard to creation or abolition, and, till such

time, no steps should be taken. ...(Interruptions)...

MRE. CHAIRMAN: Time is over. ... (Interruptions)... The point is good but deviation

and getting into controversy will not help.

PROF. MANOJ KUMAR JHA: Sir, [ associate myself with the matter raised by the
hon. Member.

SHRI BHASK AR RAO NEKKANTI: Sir, I also associate myself with the matter
raised by the hon. Member.

DR. SASMIT PATRA: Sir, I also associate myself with the matter raised by the
hon. Member.

Need to establish mental health awareness centres for youth
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Introduction of Degree course in Indian Institute of Handloom Technology at
Bargarh in Odisha and establishment of a Satellite Centre of the
National Institute of Designing

SHRI PRASANNA ACHARYA (Odisha): Mr. Chairman, Sir, this is regarding the
talented weavers of Odisha. As you know, the handloom fabric of Odisha is very
famous. In particularly, in my region, that is, Sambalpur region, in each and every
village, there are a number of weavers' families, who are very talented people. Particularly,
Sir, the tie and dye fabric of Sambalpur is very famous all over and it has its market
not only in India but outside the country also. There is availability of, as I said, a large
number of highly skilled artisans and weavers in the State of Odisha, particularly in
Western Odisha. They are engaged in the production of high quality artefacts and

handloom products of national and international fame.

They need more training. There is a diploma institute at Bargarh which imparts
training to weavers. My request to the Government is to upgrade it, so that it can impart

degree courses in that District.



